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tors and two of the schemes have already 
been aflproved The othen are under 
examination. The following further step, 
have been taken to augment the indigenous 
availability of tractors: 

(il The existing units have been 
assisted with release of foreign 
exchange for the import of c.lpital 
goous to enable them to reach 
their full licensed capacity; 

(ii) In order to encourage speedy est a­
hlishment of new units in this 
field, this industry has been exemp­
t~d from the licensing provisions 
of Industries (Development and 
Regulation) Act. 195 L 

(iii) A proposal to take up the manu­
facture nf tractors of 20 HP in 
the Public sector is being pursued. 

Export of Steel to Hungary 

·416. SHRI P. C. ADICHAN: Wtll 
the Minister of STEEL AND HEAVY 
I:'NGINEERING be pleased 10 slale : 

(a) whether Hungary has shown dis­
tincl potentialities for importing Indian 
Steel; 

(b) if so, precise nature and extenl of 
these possibilitieB: and 

(c) steps taken by Government 10 

export sleel to Hungary and the extent of 
orders; for supply of steel during Ihe 
eDsuing year? 

THE MINISTER OF STEEL AND 
HEAVY ENGINEERING (SHRI C. M. 
POONACHA) ; (u) to (c). The possibili­
ties of exporl of Iddian steel to HUDgary 
are limited on account of Ihe high cost of 
Iransport. It has not beeD possible to 
export any steel 10 Hungary so far for Ihis 
reaSOD. It is hoped Ihal it would be po .. i­
ble 10 make a begiDDing in this direction 
durinll 1969. 

Chemical Ind .. lrlal uolls 10 Gujsrst 

*417, SHRI R. K. AM IN : Will Ihe 
Minis,er of tNOUSTRIAL DEVELOp· 
MENT, INTERNAL TRADE A"ID 
COMPANY AFFAIRS be pteased '0 sla'e , 

(a) whether it is a fae t that chemical 
industrial units, for which there exists va..:.t 
.cope in Oujarat State. suffer from Ihe 
.bortaae of willer; aDd 

(b) if so, the steps the Central Govern· 
ment propose to take to help Gujarat State 
10 remove this shortalle of water in the 
interest of industrial growth of th~t State 7 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (~) and (b). The information 
is beiog colieCled and will be laid on the 
Table of the House. 
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